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Reduction in funds for Social organi-
sations 

154. SHRIMATI PRAMILA D.AN-
DA V ATE: Will the Minister of 
HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether there has been reduc-
tion in the distribution of funds to 
social organisations for consumers' 
activities and family welfare pro-
gramme. 

(b) if so, what are the reasons for 
such large reduction in the funds; 
and 

(c) steps taker.. to accelerate the 
family plannig programmes? 

1154 LS-8. · 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FA-
MILY WELFARE (KUMAR! KUMUD 
BEN M. JOSHI): (a) No. 

(b) Does not arise. 

( c) The steps are:.-

(1) 'Adoption of the small family 
norm' will continue to be promoted. 
entirely on a voluntary basis. 

(2) Intensified efforts will be 
made to spread awareness and in-
formation about smail family con-
cept by effective and imagin t!ve 

use of multi-media and inter-per-
E sonal communication strategies. 

(c) Each couple will be allowed 
to choose the method most 5uitable 
to it. 

(4) Services and supplies wm be 
provid d as c!ose to the door-steps 
of the acceptors as possible. 

(5) The programme will conti-
nue to be integral part of Health 
care and socio-economic develop-
ment efforts. 

(6) Faciliti s and efforts f 0r ra-
pid increase in family lit racy will 
be intensified and expanded 

(7) Population education vill be 
extended to youth in schools and 
colleges as well as those out-of-
school It will be introduced in all 
workers education and training 
proarammes, conducted by Govern-
ment Departments/agencies and by 
the organised sector. 

(8) Elected Representatives .of 
the people at all levels, grass root 
level, village organisations, volun-
tary organisations, etc. will be 
closely ~  and provided en .. 
couragement and support. 

(9) Linkages with other :once n· 
ed Mini tries and Departments will be 
strengthened. 
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(10} Effective observance of the 
law relating to minimum age for 
marriage for girls and boys will be 
pursued. 

(11) Maintenance of records of 
all marriages at the village or co1n-
munity level will be pursued. 

( 12) Close monitoring and follow 
up will be ensured at all Jcvels. 
Steps will be taken to tone up the 
administra ~  machinery qnd im-
prove motivation and accountabi-
lity of staff at the field level in 
consultation with the State Govern-
ment.i. 

Big Powers Activities in Indian ocean 

155. SHRI SUBHASH YADAV: 

SHRI SATYASADHAN 
CHAKRABORTY: 

Will the Minister of EXTERNAL 
AFFAIRS be; pleased to state: 

(a) whether Government of India 
have fo.ken stock o.f latest situation 
arising out of the increased naval 
strength b y some <Jf the big powers 
in the Indian Oc:ean; and 

(b) if so, what is the reaction of 
the Government of India thereto? 

THE MINISTER OF EXTERNAL 
AFFALRS (SHH.I P. V. NARASIMHA 
RAO): (a) Yes, Sir. The situation in 
the Indian Ocean is under the cons-
tant watch of Government. 

(b) We are opposed to Great Po-
wer military presence in the Indian 
Ocean since it increases tensions and 
conflicts in the area and constitutes 
a threat to peace and stability in our 
neighbourhood. Goverrunent have 
continued to voice their oppositio:i to 
outside military presence in the In-
dian Ocean during bilateral contacts 
as also in the U.N. and other irlter-
national forums. 

~ ade5h Border J)ema.reation 

156. SHRI SUBHASH YADAV: Will 
the Minister of EXTERN AL AFFAIRS 
be pleased to state: 

(a) the progress made in regard to 
the demarcation of the borders bet-
ween India and Bangladesh; 

(b) the names of the areas/enclaves 
where the border remains undema:-
c ated; and 

(c) the time by which the demarca-
tion of the borders between the two 
countries will be complet d? 

THE MINISTER OF EXTEB.NAL 
AFFAIRS (SHRI P. V. NARASIMHA 
RAO): (a) Indfa and Bangladesh have 
a common border o.f aporoximately 
4,000 Kilometres out of which 'J 315 
kilometres had been demarcated as 
on the 30ih June, 1981. Figures for 

the latesit field sea on which came t:o 
an end on the 30th Jun.e, 1982 ~ stm 
being cumpilied by the concj2rned ~ 

ectors of Land Records and . ~  

who ar actually engaged in demar-
cation work. 

(b) In terms of the Indo-B:mg1a· 
desh Agr em nt on the Land Bviun-
dary an¢! Related Mattets, ~  on 
the lQth May 1974, demarcation o! the 
lndo-Ba.ng1adiesh boundary in the .f',fe-
ghalaya Secfor has been completed. 
In the Assam sector only about 7 1/2 
kilometres remain t o be demarcatecJ. 
The figures for West Bengal, Trip.ura 
and Mizoram sectors are aproximate-
ly 145.96 and 280 kilometres respec-
tively. In th'°' West Bengal sector 
about 155 1/2 kilometres of the boun-
dary runs along the mid-stream of the 
main -channel of rivers and will not 
be subject to demarcation. Boundari.es 
of the enclaves of India and ~

desh have not been demarcated. 

(c) The entire Inda-Bangladesh 

border is expected to be demarcated 
in two to three years time. 




